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(d) by when these schemes are likely to be
completed, the district-wise details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL
DEVELOPMENT) (SHRI UTTAMBHAI
PATEL): (a) The Central Government have
not formulated any scheme for water supply
for the State of Gujarat with the assistance of
LIC or any other financial institutions. Such
schemes are finalised directly by State
Government and this does not require
approval of the Ministry of Rural
Development for rural water supply schemes.
However, schemes for assistance of more than
Rs. 10.00 crores are required to be sent to the
Ministry of Urban Development for technical
approval. No such proposal has been received
from the State Government of Gujarat.

(b) to (d) Do not arise.
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[RAJYA SABHA]

to Questions 384

Employment under JJR.Y.

7090. MISS SAROI KHAPARDE:

SHRI AHMED MOHAMEDBHAI
PATEL:

SHRI SURESH PACHOURI:

Will the PRIME MINISTER be pleased to
state:

(a) whether it is a fact that the record
of the number of persons who actually
got employed under Jawahar Rozgar
Yojana was not maintained at any level;

(b) if so, the details thereof and the
reasons therefor;

(c) whether it is also a fact that the
women's share of mandays of employment
generated remained 22 to 25 per cent upto the
District level and at IS to 18 per cent at the
Gram Panchayat level; and

(d) if so, the details thereof and the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL
DEVELOPMENT) (SHRI RAMESHWAR
THAKUR); (a) and (b) No, Sir. Though:
Jawahar Rozgar Yojana (JRY) is a self-
largetting programme, the number of persons
who are provided employment aft the peop'e
below the peverty line and the record of
number of such persons who got employment
is available with the implementing agencies,
namely, the District Rural Development
Agencies (DRDAs) and the Village
Panchayats.

(¢) and (d) According to the reports
received from the State Governments, the
share of women in the total employment
generated under JRY has been around 24 per
cent. No separate details on the" sham of
wome in the mandays of eaploy-
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ment generated at the district and village
levels are maintained at the Government of
India level.

To give adequate coverage to women
under employment generation, 30 per cent
employment opportunities under JRY have
been earmarked for women. However, to
some extent, due to social taboos or pre-
ference of a family to send male member for
manual work, the required number of women
workers do not report for JRY works in some
States.
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JRY Gran's in Andhra Pradesh

7092. SHRI YERRA NARAYANA-
SWAMY: Will the PRIME MINISTER be
pleased to state:

(a) whether it is a fact that Central
Government reduced J.R.Y. grants to Andhra
Pradesh;

(b) if so, what are the reasons therefor;
and

(c) whether the Andhra Pradesh Gov-
ernment has directed the J.R.Y. fund, to other
purposes;

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL



